
Annexure -3

Date of receipt Amount claimed Amount of claim 
admitted*

Nature of 
claim

Amount 
covered by

security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

1 Bank of Baroda 04-07-2026 1,66,59,71,202 1,66,59,71,202 SFC Note2 Note2 No Note 1

2 Axis Bank Limited 25-06-2026 47,29,71,275 47,29,71,275 SFC Note3 Note3 No Note 1

2           2,13,89,42,477              2,13,89,42,477 

Note -1  & * Provisionally Admitted based on the Proof of Claim Submitted subject to further verification of documents & information to be provided by the SFC and books & further proof, if any

Note 2 - As per the proof of Claim submitted by the claimants 

Note 3 - As per the proof of Claim submitted by the claimants 

100.00% 0 0 0

77.89% Nil Nil Nil

22.11% Nil Nil Nil

Sl.
No.

Name of creditor Details of claim received Details of claim admitted Amount of 
continge nt 

claim

Amount of 
any mutual 
dues, that 

may be
set-off

Amount of 
claim not 
admitted

Amount of 
claim 
under 

verificati 
on

Remarks, if 
any% voting 

share in CoC

Name of the corporate debtor: M C INDUSTRIES LTD; Date of commencement of CIRP: 12-06-2026; List of creditors as on: 05-07-2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in ₹)




